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SHRI Z. R. ANSARI: The monitor-
ing cell of the Centray Water Com-
mission is working quite well and it
‘takes care of the constraints wherever
‘they are in the early completion of
‘the projects. It takes up the matter
with the State and Central Govern-
‘ments. Wherever any deficiency Iis
4ound, the maitter is further taken up
' by the coordinalion committee 1n con-
sultation with the other Ministries.
As far as the completion of the major
projects is concerned, most of tne on-
' going projects wiil be completed by
the end of the Sixth Five Year Plan.
¢#Only a few projects will shift over to
ithe Seventh Plan.
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, No, I am not going to allow it.
(Interruptions)

MR. SPEAKER: If this is the way
you are going to behave, I am not
g€oing to run the House.
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SHRI DHANIK LAL MANDAL: We
are always co-operating with you.

MR. SPEAKER: I will admit another
question, provided you give notice.
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SHRI DHANIK LAL MANDAL: I¢ is
reciprocal.
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THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI BRAJMOHAN MOHANTY):
(a) Under the Scheme for Environ-
mental Improvement in Slum Areas in
the state sector, the following basic

amenities are to be provided in i1denti-
fied slum areas:—

(i) Water supply:

(ii) storm water drainage;
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(iii) paving of lanes
(iv) street lighting; and

(v) community baths and latrines.

(b) and (c¢). The Scheme for En-
vironmental Improvement in Slum
Areas is being operated in ihe State
Sector and funds are provided in the
state plan under the Minimum Needs
Programme in consultation vs/ith the
Planning Commission. A provision of
Rs. 151.45 crores hag been made in
the Sixth Five Year Plan for this
scheme in order to provide hasic
amenities to about 10 midion slum-
dwellers in the urban areas. The state
governments have been reguested by
the Central Government - to provide
adequate outlays in the state budgets
for the provision of basic services fo
the slum dwellers.
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SHRI BRAJAMOHAN MOHANTY:
It is very difficult to compare the
activities of the State Governments.
As. a matter of fact, we-have the co-
operation of all the State Governments.
If the hon. Member so desires, I can
place on the Table of the. TTouse a
statement of the activities and Plan
outlays in the different States and
Union Territories. But it is verv diffi-
cult and even awkward for us to ¢om-
pare one State with another.

DR. SUBRAMANIAM SWAMY: You

can say that West Bengal has net done
well.
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- SHRI BRAJAMOHAN MOHANTY:
The slum dwellers now remaining is
etimated at 26.21 million. Qur estimate
is to cover 10 million. The rest will—
be covered by the subsequent Plans.

SHRI SUNIL, MAITRA: I come from
a constituency where 30 per cent of
the itotal population is slum dwellers.

DR. SUBRAMANIAM SWAMY: I

- have 60 per cent of slum dwcllers.

SHRI SUNIL. MAITRA: I will draw
the attention of the Minister to the
submissions in the Sixth Plan docu-
ment. The Sixth Five Year Plan docu~
ment says:

“Insteag of attempting a massive |
re-location of siums, the greater '
emphasis would be on environmental =
improvement of slums for which ,
substantially increased investment
will be made. Particular emphasis
will be given to drainage, sewarage
and sanitation.”

We have covered these poinis. The
next thing is that on page 396 of the
same document it is stated:

“A sum of Rs. 247 crores is being.

_ provided Tor the continuing cevelop-

ment projects in Calcutta being co-

ordinated by the Calcutta Metro-

politan Development Authority and
aided by the World Bank.” A

Now, the Sixth Plan says that a sum
of Rs. 247 crores is being earmarked
for the on-going plans in the city of
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Calcutia alone.  But here you .8;v in
your: reply that Rs. 151.45 crores are
being sanctioned in the Sixth Plan to
do these jobs of water' supply, stop-
ping of drainage, paying of lanes, street
lighting and ' community . bath ‘and
lighting. ) '

(a) Will you please explain tha in-
congruity between your statement and
the statement given in the Sixth Five-
Year Plan document?

(b) Ou‘t of Rs. 247 crores that have
been sanctioned in the Sixth Five-Year
Plan, would you please inform us what
was the actual amount allocated to
Calcutta for its development in the
year 1980-81 and in the year 1931-82
and how much was actuaily given to
Calcutta, and

(c) What is the allocation ior the
current year 1982-83?

MR. ‘SPEAKER: Only one question
is allowed,

SHRI SUNIL MAITRA: This is part
of the same question, Sir.

SHRI BRAJAMOHAN MOYANTY:
Sir, this is a State Sector plan and the
States are operating it. But what I
am placing before the House 1s the
total picture of West Bengal as such.
The number of slum population tc be
covered is 2.62 miliion and the funds
required are Rs. 39.30 crores. And
the plan provision for 1980—85 that
is very much relevant—is Rs. 39.30
crores and the slum population t{hat
could be covered is Rs. 1.8 million.

SHRI SUNIL MAITRA: You have
not replied about the incongruity. The
Plan document says that Rs. 247 crores
have been sanctioned.

(Interruptions).

SHRI BRAJAMOHAN MOHANTY:

I am coming to that. The amount of

Rs. 247 crores that is being provided

for Calcutta is for all urban dcveilop-

. ment projects. We. are discussing only
part of it and I would ‘also state before
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the House that with the assistance of
the World Bank multi-sectoral develop-
ment projects have been taken up in
Calcutta, Madras afff Kanpur. The
credit given by the World Bank itself
is as foilows.

For Calcufta it is 87 million dollars.
So the World Bank project also. is
going on and our figures relate ta West
Bengal as such. .We. have no. other
information purely for Calcutta. That
ig the- State Government’s responsi--
bility. :

(Interruptions)

SHRI JAGDISH TYTLER: Because
of late Shri Sanjay Gandhi’s concern
for the poor, ten lakhs of people Wwho
were dwelling in the slums were Ziven
lands and they were settled in Delhi.
At that time they were oromised
ownership rights for a plot of 25 =q..
yards each. Has the Government taken
a decision fo give the ownership rights?
If not, under the new 20-point pro-
gramme there is another point that the
ownership right to the landless is to
be given. When the decision is going
to be taken?

- THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): The Government has taken a
decision for giving ownership rights
to the dwellers in 27 re-setilement
colonies and the DDA distributed ap-
piication forms for that and the Gov-
ernment is taking necessary steps.

SHRI RATANSINH RAJDA: I have
been drawing your attention for a
long time. I am from Bombay. (Inter-
ruptions).  Kindly allow. I am trying
to catch your eye.

SHRI ATAL BIHARI VAJPAYEE
I have already caught your eye.

- MR. .SPEAKER: I must explain to
this House how Idhave to work.

. (Interruptions).

. DR. SUBRAMANIAM SWAMY: You
allowed Delhi. ; You allowed,Calcutta.
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“What about Bombay? Why is Bombay

not being al.owed in this matter?
‘{Interruptions). There should be some
“principle.
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DR. SUBRAMANIAM SWAMY: You
allow at least one per city.

(Interruptions).

SHRI MADHAVRAO SCINDIA: Why
should it be allowed only for Bombay
or Calcutta? Gwalior is also important.
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DR. SUBRAMANIAM SWAMY: Out
of 10 miilion slum dwellers, 4 million
are in Bombay. And you are ignor-
ing Bombay (Interruptions). I am
asking you how can Bombay be ig-
nored? Out of 10 million 4 million are
in Bombay. I have been trying to
catch your eye from the very begin-
ning. (Interruptions).

PROF. MADHU DANDAVATE:
There is a way out. Shri Atal comeS
from Delhi slums, Dr. Subramaniam
Swamy comes from Bombay slums.
You allow both—Delhi as well as
Bombay both will be covered.

DR. SUBRAMANAM SWAMY: Why
do you not agree to the special plea?
I do not ask lengthy questions. T ask
only very precise questions. How can
I show my face in Bombay?

MR. SPEAKER: Yonr face is very
white.
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SHRI HARIKESH BAHADUR: The
bull dozers should not be used .again
Please.
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DR. SUBRAMANIAM SWAMY: Sir,
I stick to my constituency because I’
do- not have the habit of flying from.
one constituency to another.

WEH A © [T Jl g
artgga qar ;T [ATE & |

DR. SUBRAMANIAM SWAMY: Sir,.
in his reply, he has said that they are:
doing this and they are doing that.
But the Maharashtra Government has
given you a list of 40,000 slums and:
you have said, “Of this, you do not
need the land on which 9,000 sium
dwellers are there”. But you are not
giving them permission to give ameni-
ties to those areas where 9,000 huts:
lie. Will you please answer the Maha-
rashtra Government’s letter saying yes:
and that they can give amenifies?
Because the Maharashtra Government.
keep sending us letters saying that the-
Central Government is not allowing
them to give amenities.

SHRI BHISHMA NARAIN SINGH:
This is not a fact. Recenily, the-
Deputy Minister for works and Hous--
ing, Government of Maharashtra met
me and we had a discussion about it.
Actually, as I have just mentioned we-
have taken up this matter with the-
different Ministries because the land®
belongs to the various Ministries waich:
I had just now mentioned.

DR. SUBRAMANIAM SWAMY:
When are you going:.to reply?
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SHRI BHISHMA NARAIN SINGH
If that land is not required immedi-
.ately, the amenities would be provid-
ed. In pringiple we agree.

DR. SUBRAMANIAM SWADMY: - In
principle what? They have sent you a
list.

MR. SPEAKER: Shri Kosalram, Shri
Mallanna. Shri’ Sontosh Mohan Dev.

SHRI RATNASINH RAJDA: Sir,
~this is an important question. In my
-constituency, there are hutments. The
*Central Government ig ignoring it.

MR. SPEAKER: No. I am not going
"to -allow. I have gone to the third

‘Question.

SHRI RATNASINH RAJDA: You
may allow me aiterwards (Interrup-
tions).

MR. SPEAKER: You are a seasoned
"Parliamentarian. How can you dn it?
"Can you do it all the time? There are
500 veople.

SHRI RATNASINH RAJDA: 1t is
important. :

MR. SPEAKER: Everything is im-
portant. Tell me which is not im-
“portant.

SHRI RATANSINH RAJDA: Wwill
you allow Half-An-Hour discussion on
“this?

MR. SPEAKER: You are always
welcome to give notice. Is there any
bar on it? Hav’nt we considered it?

-Agricultural aviation as stimulator to
food production

*212. SHRI SONTOSH MOHAN DLV:
Will the Minister of AGRICULTURE
-be pleased to state:

(a) whether attention of Govern-
ment is drawn to a study made by the
U.N. Economic Commission for Europe
that agricultural aviation, particularly
dn Asia, can help reduce the food
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shortage and that Agricultural avia-
tion can be highly beneficial ia hiliy
terrain;

(b) whether the Centre has any pro-
posal for the use of Agricultural avia-
lion as stlmulator for development in
our various reglons and

(¢) if so, the details in this regard?

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): (a) No, Sir. No such report
has been received by the Government.

(b) Yes Sir. Agricultural aviation
is being used mainly for plant protec-
tion measures for increasing egricul-
tural production,

(¢) The Directorate of Agricultural
Aviation under the Government of
India was set up in 1971. Presently, it
has a fleet of 28 fixed-wing ond 5 ro-
tary-wing aireraft. In addition, ori-
vate operators have 11 fixed-wing and
18 rotary-wing aircraft. The fotal area
covered under various aerial opera-
tions including pest control and seed-
ing by the Directorate of Agriculcural
Aviation and private operators during
1981-82 till January, 1982 is as under:
. Directorate of Agricultural

Aviation: 3.74 lakh acres

Private operators:  3.25 lakh acres

|

Total: 6 99 lakh acres

SHRI SONTOSH MOHAN DEV: Sir,
just before putting supplementariss, I
would ‘suggest, as an international
referee, just as there is a rule that
when an unrully crowd enters the
ground, the referee can increase the
time to cover the lost time, similarly,
during the Question Hour, when we
lose time 11ke that there should be
some provision in the rules to incrcéase
the time io cover the lost iime which
other members lose.

- The Prime Minister . has. advised
specially the new members to read





